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Access to Justice and Socio-Economic Developmental Programmes for the North Eastern States

Launching 

& 

Two day Conference

17th  & 18th April 2010

	17th April 2010 (Saturday)

INAUGURAL PROGRAMME

	

	
	10.25 AM
	
	Arrival of Her Excellency the President of India

Reception  and Group Photograph with Judges and other dignitaries 


	
	10.30 AM
	
	President of India and other dignitaries escorted to the dais

	
	10.35 AM 
	
	National Anthem 

	
	10.37 AM
	
	Felicitation of the President of India

	
	10.40 AM
	Welcome Speech
	Hon’ble Mr. Justice Ranjan Gogoi
Acting Chief Justice 

Gauahti High Court

	
	10.43 AM
	Speech by
	Prof. (Dr.) V.N. Rajasekharan Pillai 

Vice-Chancellor, IGNOU


	
	10.47 AM
	Speech by
	Hon’ble Justice Dr. Mukundakam Sharma

Judge, Supreme Court of India & Chairman NER Committee

	
	10.51 AM
	Speech by
	Hon’ble Mr. Justice Altamas Kabir

Judge, Supreme Court of India & Executive Chairman, National Legal Services Authority

	
	10.55AM 
	Speech by
	Mr. B.K. Handique

Hon’ble Union Minister of Development of North Eastern Region

	
	11.00 AM


	Speech by
	Sri Tarun Gogoi

Chief Minister of Assam


	
	11.06 AM
	Speech by
	His Excellency Sri Janaki Ballav Patnaik

The Governor of Assam

	
	11.12 AM
	Address  by 
	Her Excellency Smt. Pratibha Devisingh Patil

The President of India

	
	11.22AM
	Vote of thanks by 
	Prof. S. Sivakumar

Chief Co-ordinator, NER Committee

	
	11.24 AM
	
	National Anthem



	
	11.30 AM
	
	Departure of Her Excellency the President of India




11.30 AM - 12.00 Noon Tea Break 

Technical Sessions 

(In Parallel Sessions)

Session I 

Right to Education: A North Eastern Perspective

(12.00 Noon –01.30 PM)
(Venue-Main Auditorium)

	
	
	

	Chair
	
	Hon’ble Justice Dr. Mukundakam Sharma

Judge, Supreme Court of India

	Co-Chair
	
	Hon’ble Mr. Justice A.C.Upadhaya

Judge, Gauhati High Court

	Keynote Address
	
	Mr. Tapan Chakraborty,                                 (Yet to be confirmed)
Education Minister, Govt. of Tripura

	Special Addresses by
	
	Prof. Anil Sadgopal

Former Dean Faculty of Education, Delhi

	
	
	Mr. Dilip Baruah

Former Principal, Cotton College, Guwahati

	
	
	Mr. H.M. Caire

Addl. Chief Secretary

Education Department, Govt. of Assam


	Rapporteur for the Session –

Sri A.F.A. Bora, Member Secretary, Assam State Legal Services Authority


(One hour for all speakers to be followed by discussion for 30 minutes)

Session II 

North – East and Media
(12.00 Noon – 01.30 PM)

(Venue-Seminar Hall)

	
	
	

	Chair
	
	Hon’ble Mr. Justice Altamas Kabir

Judge, Supreme Court of India

	Co-Chair
	
	Hon’ble Mr. Justice Ranjan Gogoi,

Acting Chief Justice 

Gauahti High Court

	Keynote Address
	
	Mr. Shekhar Gupta

Editor, Indian Express

	Special Addresses by
	
	Mr. D.N. Bezbaruah

Former Editor, The Sentinel

	
	
	Mr. Wasbir Hussain,

Director

Centre for Peace and Development Studies, Guwahati

	
	
	Ms. Patricia Mukhim, Editor, The Shillong Times

Shillong, Meghalaya


	Rapporteur for the Session –

Sri C.P. Mansi, Member Secretary, Arunachal Pradesh State Legal Services Authority


(One hour for all speakers to be followed by discussion for 30 minutes)

Lunch: 1.30 PM to 2.15PM

Session III 

 Environment and sustainable Development

(02.15 PM – 03.45 PM)

(Venue-Main Auditorium)

	
	
	

	Chair
	
	Hon’ble Mr. Justice Amitava Roy

Judge, Gauhati High Court

	Keynote Address
	
	Mr. Pradyut Bordoloi

Minister for Power, Industries & Commerce

Govt. of Assam

	Special Addresses by
	
	Dr. Sunita Narain

Director Centre for Science and Environment, New Delhi

	
	
	Dr. Bibhab Kumar Talukdar

Secretary General, 

Aranyak, 

Guwahati, Assam 

	
	
	Hon’ble Mr. Justice C.R. Sarma

Judge, Gauhati High Court



	Rapporteur for the Session –

Sri W.Dingdoe, Member Secretary, Meghalaya State Legal Services Authority


(One hour for all speakers to be followed by discussion for 30 minutes)

Session -IV 

Drug Trafficking and AIDS –

Measures to Control

(02.15 PM – 03.45 PM)

(Venue-Seminar Hall)
	Chair
	
	Hon’ble Mr. Justice Hrishikesh Roy

Judge, Gauhati High Court

	Keynote Address
	
	Mr. Kukholuzo Nienu                                (Yet to be confirmed)
Minister for Health & Family Welfare

Govt. of Nagaland

	Special Addresses by
	
	Mr. V. Vulunmang                                     (Yet to be confirmed)
Commissioner, Health & Family Welfare

Govt. of Manipur

	
	
	Ms. Hasina Kharbhih

Team Leader, Impulse NGO Network, 

Shillong, Meghalaya

	
	
	Hon’ble Mr. Justice M.B.K. Singh

Judge, Gauhati High Court


	Rapporteur for the Session –

Smt.S. Surabala Devi, Member Secretary, Manipur State Legal Services Authority


(One hour for all speakers to be followed by discussion for 30 minutes)
Tea Break (3.45 PM to 4.00 PM)

Session -V

 Rights and Maintenance of Senior Citizens

(04.00 PM – 5.30 PM)

(Venue-Main Auditorium)
	Chair
	
	Hon’ble Mr. Justice Ashok Potsangbam

Judge, Gauhati High Court

	Keynote Address
	
	Mr. Justice U.B. Saha,

Judge, Gauhati High Court & Executive Chairman

Tripura State Legal Services Authority

	Special Addresses by
	
	Hon’ble Mr. Justice G.M. Akbar Ali

Judge, High Court of Madras

	
	
	Mr. Chandan Brahma

Panchayat & Rural Development Minister

Govt. of Assam

	
	
	Mr. Natwar Thakkar

Gandhi Ashram, Nagaland

	
	
	Prof. S.K.D. Rao

Director,

School of Law, IGNOU


	Rapporteur for the Session –

Sri Marli Vankung, Member Secretary, Mizoram State Legal Services Authority


(One hour for all speakers to be followed by discussion for 30 minutes)
Session VI 

Terrorism and Human Rights in North East
(04.00 PM – 5.30 PM)
(Venue-Seminar Hall)
	Chair
	
	Hon’ble Mr. Justice I.A. Ansari

Judge, Gauhati High Court

	Co-Chair
	
	Sri N. Dutta

Advocate General,

Arunachal Pradesh

	Keynote Address
	
	Shri O. Ibobi Singh

Chief Minister, Govt. of Manipur

	Special Addresses by
	
	Mr. Loknath Behra, IPS

IG of Police & Joint Director, 

National Investigating Agency

	
	
	Mr. Rajiv Kumar Borah

Secretary to the Govt. of Assam

	
	
	Mr. Bijo Francis

Asian Legal Resource centre/Asian Human Rights Commission, Hong Kong


	Rapporteur for the Session –

Sri L.N. Sema , Member Secretary, Nagaland State Legal Services Authority


(One hour for all speakers to be followed by discussion for 30 minutes)
7.00 PM – Cultural Show / Programme

8.30 PM – Dinner
18th April 2010 (Sunday)

Session VII 

Human Trafficking for Child Labour and Prostitution

(9.30 AM – 11.00 AM)

(Venue-Main Auditorium)
	Chair
	
	Hon’ble Mr. Justice T. Vaiphei

Judge, Gauhati High Court

	Co-Chair
	
	Sri K.N.Balgopal

Advocate General,

Nagaland

	Keynote Address
	
	Mr. B.M. Lanong                                       (Yet to be confirmed)
Minister for Law & Social Welfare

Govt. of Meghalaya

	Special Addresses by
	
	Mrs. Minna Kabir

Child Rights Activist

	
	
	Ms. Hasina Kharbhih

Team Leader, Impulse NGO Network, 

Shillong, Meghalaya

	
	
	Mr. Amod Kanth

Chairperson, Delhi Commission for Protection of Child Rights, New Delhi


	Rapporteur for the Session –

Smt.M.Rai, Member Secretary, Sikkim State Legal Services Authority


(One hour for all speakers to be followed by discussion for 30 minutes)

Session VIII 

Domestic Violence and Gender Equality: North East Scenario
(9.30 AM - 11.00 AM)
(Venue-Seminar Hall)
	Chair
	
	Hon’ble Mrs. Justice Anima Hazarika

Judge, Gauhati High Court

	Co-Chair
	
	Sri N. Adhikari

Advocate General

Tripura

	Keynote Address
	
	Mrs. Girija Vyas

Chairperson, National Commission for Women

	Special Addresses by
	
	Prof. Gangotri Chakravarty

Department  of Law

University of North Bengal ,Siliguri

	
	
	Ms. Anurita P. Hazarika

North east Network

Guwahati, Assam

	
	
	Ms. Rosemary Dzuvichu

Senior Asst. Professor 

Nagaland University and Gender Expert



	
	
	Ms Anuradha Paul

Advocate’

Shillong, Meghalaya


	Rapporteur for the Session –

Sri S.C. Das, Member Secretary, Tripura  State Legal Services Authority


(One hour for all speakers to be followed by discussion for 30 minutes)

	11.00 AM – 11.45AM
	
	COMBINED OPEN FORUM INTERACTIVE SESSION

(Venue-Main Auditorium)


	11.45AM – 12.15 PM
	
	TEA BREAK


	12.15 PM – 1.30 PM
	
	VALEDICTORY SESSION

(Venue-Main Auditorium)




1.30 PM - 2.00 PM        Lunch

******


